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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 11th March, 2026

S.0. 1284(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5811(E) Dated:16/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for "Upgradation to 2 laning with paved shoulders etc" Maintenance, management and
operation of NH-127C in the stretch of land from Km. 0.00 to Km. 16.086 (Samthaibari in the state of Assam to
Galenphu (Indo-Bhutan Border)) in the district of CHIRANG in the state of ASSAM

And whereas the substance of the said notification has been published in "The Sentinel" Dated 25/12/2025
and "Bodosa" Dated 25/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE
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Brief Description of the land to be acquired with or without structure falling within the stretch of land from
Km 0.000 to Km 16.086 (Samthaibari in the state of Assam to Galenphu (Indo-Bhutan Border)) of the NH
No.-127C in the district of CHIRANG in the state of ASSAM

|State: ASSAM

|| District: CHIRANG

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

| 1

| 2

[

6

|Taluk: Bengtol Revenue Circle

|Village: Salbari (Bhupar)

i

1159

| |Government

”Govt ||

0.0058||Government

2

161

Private

Foring

0.0118

1.Sri Phatik Sutradhar,
S/o- Late Peto
Sutradhar 2.Sri
Gewlang Narzary, S/o-
Bodorsing Narzary
3.Smt. Dharitri
Narzary , W/o-Badar
singh Narzary.

162

Private

Foring

0.032

1.Dansorang
Musahary S/o-
Lt.Bhuban C.h
Musahary

163

Private

Foring

0.0265

1 Sri Tengna
Sutradhar, Father-
Late Pana Sutradhar 2
Sri Dawgafu
Borgoyari, Father-
Kamleswar Borgoyari
3 Smt Dharitri
Borgoyari, Father-
Kamleswar Borgoyari
4 Smt Manisha
Borgoyari, Father-
Kamleswar Borgoyari
5 Smt Hajari Narzary,
Husband - Dhajen
Narzary

||164

| |Government

|[Govt |

0.03 86| |Govemment

|l53

| |Government

||Forir1g ||

0.0669||Govemment

|l53/201

| |Government

||Forir1g ||

0.0268||Govemment

|l53/203

| |Government

||Forir1g ||

0.0027||Govemment

|l53/204

| |Government

||Forir1g ||

0.0054||Govemment

|l53/205

| |Government

||Forir1g ||

0.0241 ||Govemment

|l53/206

| |Government

||Forir1g ||

0.0054||Govemment

|l53/207

| |Government

||Forir1g ||

0.0268||Govemment

81

Private

Salitoli

0.0006

1.0longbar
Basumatary S/o-
Kishori Mohon
Basumatary 2.Gora
Basumatary S/o-
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Kishori Mohon
Basumatary 3.Kishori
Mohon Basumatary
S/o-Lt.Monoranjan
Basumatary

14

&3

Private

Foring

0.008

Sri Doctor singh
Daimary, S/o-
Somsingh Daimary

15

&5

Private

Lahitoli

0.0193

1.Sri Sukursingh
Narzary, S/o- Khamla
Narzary

| |Government

“Govt

0.0065

“Government

17

87

Private

Foring

0.0117

Sanja Salbari Ansula
Club and Library

|18

| |Government

||G0vt

0.1333

|Government

19

94

Private

Foring

0.0125

Smt Motiram
Basumatary, Father-
Thajeswar Basumatary

[Village: Madhyam Runikhata

20

1

Government

No Class

0.0054

Government
1

21

1/495

Private

Foring

0.0535

Sri Astomi
Basumatary, S/o- Late
Samel Basumatary
1/495

22

1/517

Private

Bari

0.0027

Smt. Jonaki
Basumatary, D/o- Faul
Basumatary

1/517

23

1/520

Private

Bari

0.0402

Sri Khampa
Borgoyari, S/o-Late
Shobha Ram

1/520

24

33/315

Private

Bari

0.0884

1 Sani Urao, Father -
Bhangu Urao

25

33/493

Private

Bari

0.0562

1.Sri Omio khongur
Basumatary S/o-
Lt.Mahit Basumatary

26

33/505

Private

Foring

0.0884

Runikhata Primary
Bodo Sahitya Sabha
33/505

27

33/515

Private

Bari

0.0884

1. Nilikang Owary
Father-Upen Owary

28

33/522

Private

Bari

0.0134

Smt. Somni
Basumatary, W/o-
Buga Basumatary

29

33/547

Private

N.Bari

0.0884

Runikhata Samabay
Samiti Madhyam,
Runikhata

33/547

30

397

Private

Chandina

0.027

Sri Joysingh Rai
Brahma, S/o-
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Dewsingh Rai
397

31

47

Government

Govt

0.1084

Government
47

32

47/486

Private

N.Bari

0.1083

Runikhata High
School, Runikhata
47/486

33

479

Private

Chandina

0.0138

1 Sri Mantu Chandra
Ray 2 Sri Dalim
Chandra Ray Father-
Sarbeswar Ray

479

34

50

Government

Govt

0.0344

Government
50

35

51

Government

Govt

0.0176

Government
51

36

53

Private

Naba

0.1083

1.Sri Jaishiram
Brahma, S/o-
Deopiram Brahma
2.Sri Hemlal Sharma,
S/o- Basanta Sharma
3.Sri Boloram
Upaddyay, S/o- Gopal
Upadhyay 4.Sri
Bhagaban Shah, S/o-
Moni Shah

37

58

Private

Naba

0.0311

Sri Kolendra
Basumatary, S/o-
Baneswar Basumatary

38

59

Private

Naba

0.091

1 Sriman Gobinda
Prasad Kaple Sharma,
Father- Monhari Kaple
Sharma 2 Sri Ajit
Basumatary, Father-
Late Sakuram
Basumatary 3 Sri
Badal Bosak Father-
Bholanath Bosak

39

59/539

Private

N.Bari

0.0911

.Sri Bishop Owary,
S/o- Birendra Owary

l40

70

|Government

|Govt

0.0321

|Government

41

70/492

Private

Bari

0.0321

Sri Swargaraja Owary,
S/o Bishop Owary

l42

71

|Government

|Govt

0.0728

IGovernment

43

72

Private

Naba

0.0334

1.Sri Maheswar
Barman 2.Sri Hari
Mohon Barman 3. Sri
Krishna Mohan
Barman 4. Sri
Kameswar Barman
S/o-Late Bateswar
Barman

44

74

Government

Govt

0.0555

Government
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45 75 Private Naba 0.0492|(1 Sri Baidya Ray 2 Sri
Nabin Ray 3 Sri Sushil
Ray Father- Bhola
Ram Ray 4 Sri Rogen
Narzary Father- Nagen
Narzary 5 Sri Rajendra
Borgoyari, Father-
Birendra Borgoyari 6
Bardwisikla Self Help
Group, Pub Banduguri
7 Smt Sumila
Basumatary, Husband-
Rajendra Basumatary

46 76 Private Naba 0.0576|[1. Secy , Bodo Girls
High School,
Runikhata 2.Sri
Mithinga Basumatary,
S/o- Subhash
Basumatary

Village: Mamerambari

47 270 Government Govt 0.0024||Government
270

48 275 Government Govt 0.0006||Government
275

Village: Runikhata

49 100 Private Salitoli 0.0905(|Sri Laxman Urao, S/o-
Sukna Urao
50 101 Private Salitoli 0.0033||1 Sri Laxman Urao,

Father- Sukna Urao 2
Sri Menla Basumatary,
Father- Kagen
Basumatary 3 Sri
Charan Basumatary,
Father- Chujai
Basumatary 4 Sri
Rwda Basumatary,
Father-Tepra
Basumatary 5 Sri
Grimal Basumatary,
Father- Tikendra
Basumatary 6 Sri
Kamalabati Boro,
Father- Girindra Boro
7 Sri Sanjib
Basumatary, Father-
Madhuram
Basumatary 8 Smt
Domainti Owary,
Father- Rahinath

Owary

51 101/484 Private Salitoli 0.0013|(President/Secy.
Bathow Mandir
Runikhata

52 ”1 18 ||Government ”Govt || 0.01 57| |Government

53 133 Private Salitoli 0.0338||Sri Upendra nath

Brahma, Father-
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||Gopinath Brahma

54

135

Private

Salitoli

0.0424

1 Sri Mongesh Boro,
Father- Late Suren
Boro 2 Sri Rajib
Basumatary,Father-
Sombar Basumatary 3
Sri Anjib Basumatary,
Father- Sambar
Basumatary 4 Smt
Fedab Basumatary,
Husband- Sambar
Basumatary 5 Smt
Donashri Basumatary,
Father-Sambar
Basumatart

55

147

Private

Lahitoli

0.0049

Sri Mongeesh Boro,
S/o- Late Suren Boro

56

148

Private

Lahitoli

0.06

Sri Mongesh Boro,
S/o- Late Suren Boro

l57

|[161

| |Government

”Govt

0.1772

| |Government

ls8

|l162

| |Government

”Govt

0.0232

| |Government

l59

|l164

| |Government

”Govt

0.0535

| |Government

60

164/474

Private

N.Bari

0.0308

1.Smt. Satila
Basumatary, W/o-
Swarna Brahma

61

37

Private

Foring

0.0038

1.Smt. Episwari
Basumatary, W/o-
Madhuram
Basumatary 2.Sri
Bhura Borgoyari, S/o-
Bageram Borgoyari

62

39

Private

Naba

0.0492

1.Sri Abhod Kiswar,
S/o- Biswanath 2.
Shiva Mandir
Runikhata

63

40

Private

Naba

0.0844

1.Sri Mohasrai
Mishra, S/0- Ram
Mishra 2.Sri Ram
Mishra, S/o- Kapil
Deo 3. Sri Danda
Basumatary, S/o-
Kodal Basumatary
4.Sri Jaiprakash
Swatili 5.Ram Prakash
Swatili , S/o late
Rameswar Swatili.
6.Sri Ripen
Basumatary S/o-
Baneswar Basumatary

64

41

Private

Naba

0.1074

1 Sri Nanduba Urao 2
Sri Bodhu Urao
Father- Late Bandra
Urao 3 Sri Nabin
Chandra Basumatary,
Father- Puja ram

Basumatary 4 Smt
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Benu Uraoni, Father-
Nandaba Urao 5 Sri
Sagar Basumatary,
Father- Late Upen
Basumatary 6 Sri
Sukusri Muchahary,
Father- Late Rete
Muchahary 7 Sri
Daneswar Muchahary,
Father- Kanda
Muchahary 8 Sri
Longdang
Basumatary, Father-
Hongla Basumatary 9
Sri Jaiklang
Basumatary, Father-
Girisih Basumatary

65 43 Private Naba 0.0657|[1.Sri Rahul
Basumatary, S/o-
Kamal Basumatary

|66 ”49 ||Government ”Govt || 0.0002||Government |

|67 ”52 | |Government ||G0vt | | 0.0066| |Government |

68 53 Private Chandina 0.0089||Smt Gita Devi Thakur,
Husband- Durilal
Thakur

69 93 Private Salitoli 0.0089|[Sri Bhusan Majhi, S/o-
Matala Majhi

70 94 Private Salitoli 0.0223||Sri Subhash
Basumatary, S/o-Late
Jabcharan Basumatary

|7 1 “95 | |Government ||G0vt | | 0.0004| |Government |
|Village: Purba Golajhar |
72 180 Private Salitoli 0.0013|[Secry./Runikhata
Anchalik Bathou
committee
180
73 186 Private Salitoli 0.0097||Sri Utpal Basumatary,
S/o- Dilip Basumatary
186
74 208 Government Govt 0.023||Government
208
75 370 Private Salitoli 0.0249||Ashrabari Fund
Committee
370
76 381 Government Govt 0.0019||Government
381
77 382 Government Govt 0.0324||Government
382
Village: Dewargaon
78 245 Government Govt 0.0121||Government
245
79 246 Government Govt 0.0001||Government
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||246

80

248

Government

Govt

0.0001

Government
248

81

248/525

Private

Foring

0.0001

Sri Swrang
Basumatary S/o-
Mohendra
248/525

82

272

Government

Govt

0.0309

Government
272

83

273

Government

Govt

0.0721

Government
273

84

277

Government

Govt

0.0001

Government
277

&5

285

Private

Salitoli

0.0213

Sri Ana Khaklary, S/o-
Sambhu Kahklary
285

86

294

Government

Govt

0.004

Government
294

87

295

Private

Chandina

0.0049

Sri Absu Basumatary,
S/o- Motiram
295

88

296

Private

Salitoli

0.0412

1.Sri Khakreb
Basumatary, S/o-
Sukur Basumatary
2.Sri Maldang
Basumaray, S/o- Bolin
Basumatary 3.Sri Jatin
Basumatary, S/o- Late
Surja Basumatary
4.Sri Absu
Basumatary, S/o-
Motiram Basumatary
296

&9

297

Private

Foring

0.0048

1.Kobina
Musahary,W/o-Endra
Musahary

90

299

Government

Govt

0.0027

Government
299

91

334

Private

Salitoli

0.001

1 Sri Biddyaram
Narzary, Father-
Hangaru Boro 2 Sri
Jijendra Narzary,
Father- Bipin Narzary
334

92

338

Private

Salitoli

0.0088

1 Sri Nibaran Boro 2
Sri Rajendra Boro 3
Sri Subol Boro 4 Sri
Domai Boro Father-
Late Mela Boro 5 Sri
Kamaleswar Brahma,
Father- Subindra Boro
6 Hemantha Khaklary,
Father- Subal
Khaklary
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| [ I [ I 338 |

93 345 Private Salitoli 0.05|[Sri Derhasat Boro,
S/o- Late Rajen Boro
345

94 350 Government Govt 0.0054(|Government
350

95 351 Government Govt 0.002|[Government
351

Village: Thaykajhora

96 1/210 Private New Bari 0.1579||Thaikajhora Daimaly
High School,
Thaikajhora
1/210

97 1/211 Private New Bari 0.071{|Thaikajhora Weekly
Market, Thaikajhora
17211

[Taluk: Sidli Revenue Circle |

|Village: Uttar Nagdorbari |

98 211 Private Bari 0.0008|[Sri Pradip Kr.
Mushahary and Jubin
Mushahary, S/o-
Munindra Mushahary

99 212 Private Foring 0.0138|[Sri Baowa Urao and
Bol Urao, S/o- Madho
Urao

|100 ”216 ||Government ”Govt || 0.5533||Government |

|101 ”233 ||Government ”Govt || 0.0887||Government |

|Village: Lauripara |

102 155 Private Foring 0.0013|[1. Sri Mandal Tudu
and Sri Deoan Tudu,
S/o- Basta Tudu

103 156 Private Bari 0.0148|[1. Sri Bariyar Tudu,
S/o- Ledha 2.Sri
Chakala Tudu, S/o-
Bariyar Tudu

104 158 Private Bari 0.0048(|Sri Munchi Tudu, S/o-
Bariyar Tudu

105 159 Private Bari 0.0004(|Sri Som Tudu, S/o-
Lakhi Ram

|106 “ 189 ||Government ||Govt || 0.2236| IGovernment |

|107 “200 ||Government ||Govt || 0.0505||G0vernment |

| 108 “20 1 | |Government ||Govt | | 0.1 324| IGovernment |

|109 ”203 ||Government ||Govt || 0. 1062| IGovernment |

|1 10 ”208 ||Government ||Govt || 0.2312||G0vernment |

|1 11 ||23 8 ||Government ||Govt || 0.4308| |Government |

|1 12 ”26 ||Government ”Govt || 0.2076| |Government |

113 28 Private Salitoli 0.2018(|1. Sri Helo Rocket

Basumatary, S/o- Sri
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Tikendra Basumatary
2.Sri Anjoy
Basumatary, S/o- Sri
Rabi Ram

114

289

Private

Bari

0.0001

Sri Gaurang Yudu,
Father-Bariya Tudu.

115

296

Private

Bari

0.0008

Sri Supal Murmu, S/o-
Bhoto

116

297

Private

Foring

0.1119

Smt. Sona Murmu,
D/o- Sofal Murmu

117

| |Government

”Govt

0.0123

|Government

118

332

Private

Lahitoli

0.0213

1.Sri Monashi Murmu
,Sri Alped Murmu and
Sri Matin Murmu, S/o-
Late Makham Murmu
2. Sri Robin Murmu,
S/o-Late Supal Murmu

119

1333

| |Government

||G0vt

0.0897| |Government

120

1334

| |Government

||G0vt

0. 0449| |Government

121

335

Private

Lahitoli

0.0326

Sri Binaram Owary,
S/o- Late Dhani Ram
Owary

122

11339

| |Government

”Govt

0.109

|Government

123

34

Private

Salitoli

0.0032

1. Sri Hari Prasad
Upadhyaya, S/o-
Hemlal Upadhyaya
2.Sri Fawlus Soren,
S/o- Monsingh 3.Smt.
Nirmala Basumatary,
W/o- Rajendra
Basumatary 4.Sri
Babu Ram
Basumatary, S/o-
Deobar Basumatary
5.Sri Ogen
Basumatary, S/o-
Daula Basumatary
6.Sri Tikendra
Basumatary, S/o- Asel
Basumatary

124

345

Private

Salitoli

0.1825

1. Sri Pramendra
Owary , Sri Binaram
Owary, Sri Purna
Owary and Sri Rupan
Owary,S/o- Late
Dhaniram Owary

125

346

Private

Salitoli

0.0498

Sri Gamon Owary,
S/o- Dhaniram Owary

126

1347

| |Government

”Govt

0.0056| |Govemment

127

1354

| |Government

”Govt

0.0602| |Govemment

128

355

Private

Foring

0.1848

Sri Thinku Narzary,
S/o- Jatindra Narzary

129

356

Private

Lahitoli

0.0119

Sri Dhaniram Owary,
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| |Sukmal Owary

130

136

| |Government

“Govt

0.07

“Government

131

1395

| |Government

“Govt

0.0212

“Government

132

1397

| |Government

“Govt

0.038

“Government

133

427

Private

Salitoli

0.0037

Sri Dhaniram Owary,
S/o-Sukmal Owary

|Village: Amguri

134

61

Private

Foring

0.1513

Sri Kanindra Narzary,
S/o- Rup Nath Narzary

135

66

Private

Foring

0.1258

Sri Ajit Kumar Owary,
S/o- Late Lebendra
Owary

|Village: Juilaga

136

ll109

| |Government

”Govt

0.0122

| |Government

137

112

Private

Foring

0.0675

Sri Madhu Sudan
Upadhyaya, S/o- Late
Hemlal Upadhyaya

138

[l123

| |Government

”Govt

0.0073

| |Government

139

124

Private

Foring

0.0345

Sri Chandra Maya
Chetry, W/o- Mon
Bahadur Chetry,

140

126

Private

Lahitoli

0.0445

1.Sri Devi Charan
Upadhya S/o- Ram
Chandra Upadhya
2.Sri Pulung Narzary
S/o-Jogen Narzary
3.Pukar Bahadur
Chetry S/o- Sanman
Chetry

141

127

Private

Foring

0.0499

1.Sri Data Ram
Upadhyay, S/o-
Lasman Upadhyay
2.Sri Dhanapati
Upadhyay,Sri Chakra
Bahadur Upadhyay,Sri
Joy Bahadur
Upadhyay,Sri Kebal
Prasad Upadhyay S/o-
Late Lasman
Upadhyaya. 3.Sri Dip
Bahadur Chetry,Sri
Durga Bahadur
Chetry, Sri Gopal
Bahadur Chetry,Sri
Moti Bahadur Chetry
S/o- Chakra Bahadur
Chetry 4.Sri Pulung
Narzary, S/o- Jogen
Narzary 5.Sri Pukar
Bahadur Chetry, S/o-
Late Sanman Chetry

142

128

Private

Salitoli

0.0373

1.Sri Keshab Bahadur
Chetry, S/o- Dol
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Bahadur Chetry
2.Garubhasa Kanchan
Club

143 129

Private

Salitoli

0.001

Sri Joy Prakash
Basumatary, S/o-Sri
Promod Ch.
Basumatary

144 133

Private

Foring

0.0009

Garubhasa Gaon
Panchayat

145 21

Private

Foring

0.0169

1Sri.Purnakhar
Chapagai, S/o-
Naropati Upadhyay
2.Sri Durga Prasad
Upaddyay,Sri Deba
Prasad Upadhyay,Sri
Khelraj Upaddyay,Sri
Nand Kishor
Upadhyay, Smt.Lilia
Upadhyay F/N-
Purnakhar Upadhyay

146 22

Private

Foring

0.0007

1.Sri Gopal Chetry,
S/o-Late Ram Bahadur
2.Sri Sabilal Nirola,
S/o- Bhabani Nirola
3.Sri Durga Prasad.
Upadhyay,Sri Deba
Prasad Upadhyay, Sri
Khelraj Upaddyay,Sri
Nand Kishor
Upadhyay, S/o-
Purnakhar Upadhyay,
4.Sri Man Bahadur
Chetry, S/o- Sanman
Chetry 5.Smt.
Gangamaya Devi,
W/o- Dol Bahadur
Chetry

a7 |76

|Government

|G0vt

0.0885

|Government

148 36

Private

Commercial

0.0034

President Garubhasa
Gaon Panchayat

|Village: Chanpur

149 1

Private

Bari

0.0543

Smt. Mohila Tudu,
D/o-Late Daniyel
Tudu

150 117

Private

Lahitoli

0.1051

1.Sri Durga Prasad
Gautam, S/o- Shiv
Sankar Upadhyay
2.Sri Krishna Prasad
Gautam, S/o- Dilli
Ram Gautam

151 120

Private

Salitoli

0.0001

1.Sri Ananta Chetry,
S/o- Late Brikha
Bahadur Chetry
2.Radha Krishna
Chetry, S/o- Shyam
Badadur Chetry
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152 121 Private Foring 0.0586||1.Sri Dol Bahadur
Chetry S/o- Ron
Bahadur Chetry, 2.Sri
Bodri Bahadur Chetry,
S/o- Sri Dol Ba.
Chetry

|153 ” 128 ||Government ”Govt || 0.0162 |Government

154 129 Private Foring 0.0107||1.Sri Dipak Kr. Karki ,
Sri Pradip Kumar
Karki, S/o-Late
Krishna Bahadur
Karki 2.Smt. Rina
Basumatary, W/o-Sri
Moni Basumatary

155 15 Private Bari 0.009(|1.Sri Paltan Mardi,
S/o- Late Baset Mardi
2.Sri Based Basanio
Mardi and Sri Shyam
Mardi S/o- Sri Paltan
Mardi

156 2 Private Salitoli 0.076|(Sri Mithu Silar Tudu,
S/0- Monsai Tudu

| 157 ”4 | |Government ”Govt | | 0.0399| |Government

158 43 Private Foring 0.0001||Sri Saniram Murmu
,Sri Kalia Murmu ,S/o
Daniyal Murmu

| 159 ”44 ||Government ”Govt || 0.004 |Govemment

160 45 Private Foring 0.0053(|Sri Lakhiram
Hembram, S/o- Late
Jetha Hembram

161 47 Private Foring 0.0079|[Sri Filimon Kisku,
S/o- Late Sarat Kisku

162 48 Private Foring 0.0104|[1.Sri Bisnu Hembram,
S/0- Daso Hembram
2.Sri Silas Hembram ,
Sri Dabit Hembram,
Sri Laban Hembram ,
S/o- Jahal Hembram
3.Sri Gopal
Hembram,Sri Dhiren
Hembram S/o-Late
Chund 4.Sri
Shyamiyel Hembram
S/o-Late Andreas

163 49 Private Foring 0.0168||1.Sri Bishnu
Hembram, S/o- Daso
Hembram 2.Sri Silas
Hembram, S/o-Late
Jahan Hembram
3.Dabit Hembram,
S/o- Late Jahan
Hembram 4.Sri Loban
Hembram, S/o- Late
Daso Hembram 5.Sri
Julas Hembram, S/o-
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Late Daso Hembbram
6.Sri Gopal Hembram,
S/o0- Sunda Hembram
7.Sri Dhiren
Hembram, S/o- Sunda
Hembram 8.Sri
Shyamiyel Hembram,
S/o- Andriyas
164 50 Private Foring 0.0097|[1.Sri Boloram Mordi,
S/o-Late Binod Mordi
165 51 Private Bari 0.0018|[1.Sri Rupai Mardi , Sri
Khilari Mardi S/o-Late
Binod Mardi.
166 66 Private Bari 0.0061]|1.Sri Samel Kisku,
S/o- Harma Kisku
2.Jahan Mardi, S/o-
Siman Mardi
167 7 Private Foring 0.0329|(Sri Gidiyon Tudu, S/o-
Monsi Tudu
168 70 Private Foring 0.006(|1.Sri Matal Hasda and
Sri Loban Hasda S/o-
Late Jope Hasda
|169 ”73 ||Government ”Govt || 0.0662||Government |
170 75 Private Foring 0.0039|[1.Sri Matal Hasda and
Sri Loban Hasda, S/o-
Late Jope Hasda
| 171 ”76 ||Government ||G0vt || 0.141 1||Government |
172 77 Private Foring 0.0031]|Sri Sukhu Hasda, S/o-
Late Lakhi Hasda
173 78 Private Lahitoli 0.337||Sri Dulhan Hembram,
S/o0- Bablu Hembram
174 79 Private Foring 0.0668|[Sri Paltan Murmu,
S/o- Baset Murmu
175 8 Private Bari 0.0235]|1.Sri Mose Tudu , Sri
Khela Tutu S/o- Late
Boyla Tutu
|176 ”81 ||Government ||Govt || 0.0446| IGovernment |
|Village: Dakshin Nagdorbari |
| 177 “200 | |Government ||Govt | | 0.01 44| IGovernment |
| 178 “20 1 | |Government ||Govt | | 0.0036| IGovernment |
| 179 | |202 | |Government | |G0vt | | 0. 0244| IGovernment |
|1 80 “208 ||Governmer1t ”Govt || 0.0066| |Govemment |
|1 81 ”209 ||Governmer1t ”Govt || 0.0356| |Govemment |
|Village: Uttar Ichilikhata |
182 61 Private Foring 0.0768||Sri Joseph Mardi, S/o-
Bablu Mardi
| 183 ||65 ||Government ”Govt || 0.1081 | |Government |
184 69 Private Salitoli 0.165||1.Sri Paul Kisku and
Hanufa Kisku ,S/o-
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Baju Kisku 2.Sri Baju
Kisku, S/o- Hopa
Kisku

185 70 Private Salitoli 0.0816(|Sri Rosen Tudu, S/o-
Bhagan Tudu

186 71 Private Salitoli 0.0004(|Sri Nirmal Hasda, S/o-
Monsai Hasda

187 72 Private Foring 0.0204||Smt. Mohila Tudu,
D/o- Daniyal Tudu

188 74 Private Salitoli 0.0524(|Smt. Mohila Tudu,
D/o- Daniyal Tudu

Total|| 9.13810000000001]|

[F. No. NH-12012/04/2020/AS/Zone-V/3D]
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